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Date of Order 

7-10-1996 

Orders 

MA No. 45·1/96 (OA Nofj./95) 

Mr. u.D.Sharma, counsel for the applicant in the 

MA. 

Mr. Prahlaci Singh, counsel for the respon1ent 

in the .M.4.. 

This is a Misc. Application filed by State 

of Ra jasthan for seeking time for a further 

period of six months for implementing the order 

of the Tribunal dated 3-4-96 passed in OA No. 

52/91. The learned counsel for Shri Rardheer 

Singh seeks time to file reply to the MA, which 

may be filed within 2 weeks'. 
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